| TEM NO. 9 COURT NO. 11 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

I.A 3/2014 in Petition(s) for Special Leave to Appeal (O No(s) .
14376/ 2012

(Arising out of inmpugned final judgnment and order dated 09/11/2011
in CWP No. 19405/1986 passed by the H gh Court O Judicature at

Al | ahabad)

PRABHAVATI AGARWAL & ORS. Petitioner(s)
VERSUS

SHEI KH BARI K ALI & ORS. Respondent ( s)

(For i npl eadnent)

Date : 16/09/2014 This application was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE R K. AGRAVAL
[N CHAMBER]
For Petitioner(s) M. N K Verma, Adv.
M. Mishtaq Ahmad, Adv.
For Respondent (s) Dr. Kailash Chand, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

As prayed, four weeks’ tine is granted to file
substitution application.

( MADHU BALA) (ASHA SONI )
COURT MASTER COURT MASTER
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